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(b) it not, the reasons therefor?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) and
(b). All stores purchased by the Cen-
tral Civil Departments through the
Directorate General of Supplies and
Disposals are inspected bv an inde-
pendent branch of the Directorate
General, viz. the Inspectian Wing.
The Departments when they buy the
stores direct are encouraged ‘o
utilise the services of the Central In-
spection Agency

Foreign Technjcal Experts

1834. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state the number of
foreign technucal experts working in
different factories in India?

The Minister of Commerce and In.
dustry (Shrt Morarjl Desal): It is not
practicable to collect this information
with respect to all ;ndustrial establish-
ments However, if the hon’ble Mem-
ber would indicate any particular
industry, I will endeavour to furnish
the details.

Migration of Hindus trom East
Pakistan

Shri D. C. Sharma:
Shrl Rameshwar Tantia:
Shri Bibhuti Mishra:
Shri Raghunath Singh:
| Shri Bimal Ghose:
\ Shrimati Renu Chakravarity:

Will the Minister of Rehabilitation
and Minority Afairs be pleased to
state the number of Hindus who have
migrated from East Pakistan to India
during the months of August, Septem-
ber, October and November, 1857?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): 1,511 Hindus migrated from
East Pakistan to India during the
months of August, September and
October, 1957. The figures for the
month of November are not yet
available.
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Compensation Claims

1886, Sbri D. C. Sharma: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) the number of persons who have
been paid compensation out of the
clamants from West Pakistan who
spplied for the same durning the period
from the 1st of August to the 30th of
November, 1957; and

(b) the number of applications that
are still pending?

The Minister of Rehabilitation and
Minority Aftairs (Shri Mehr Chand
Khanna): (a) and (b). The last date
for receiving applications for the pay-
ment of compensation to displaced
persons from West Pakistan was 26th
September, 1955 Only those cases
were admitted after that date in which
the delay was condoned for special
reasons The number of applications
under consideration for condonation
of delay during August. September
and October, 1957 was 44¢ Delay was
condoned in 33 cases. 26 cases were
rejyected and 385 cases are under exa.
mination. In none of the 33 cases, in
which delay was condoned could com-
pensation have been paid sinece they
were only recently registered and have
still to be processed

The figureg for the month of Nov-
ember, 1957 are not yet available

Cement Allotment to Punjab

Shri D C Sharma:
1833. {Sanlar Igbal Singh:

Will the Minister of Commerce and
Industry be pleased to state-

(a) the quantity of cement supplied
to Punjab and erstwhile PEPSU State
during the First Five Year Plan
period; and

(b) the quantity supplied to Punjab
dunng 1957 so far?

The Minister of Commerce and fa-
dustry (Shri Morarjt Deml): (a)
525900 tons and 179,700 tons were





